to b re
QFFICE OF THE CHIEF METROPOLITA MAGISTRATE : EAST DISTRIC
KARKARDOOMA COURTS : DELHI

i view ol joint request reeo; 3 ORDER
i Jomnt request received from Sh, Arvind Dev Ld. MM (East) and Ms, Shruti Chaudhary , Ld. M.M

Pt Raika a Courts
G hatkidooma Courts regarding change of duty as Duty MM for the month of October, 2023, Duty Roster bearing
i xx,\l»I-AAST"I\”KD/DELHl. 21.09.2023 is pantially modified, as under:- ‘

T Duty to be
i performed on

SLoNao. Name of the Dl;tv?\/l-l\r
In place of

;\l\ *ll.l“lllir(llrfxurlllary, Ld. MM (Mahila Court) 03.10.2023 Sh. Arvind Dev, Ld. MIVI-01

t ¢ H NS Kalvan Vihar, Pol Road , Near R/o 89 Jai Lakshmi Apartment , LP. Extension ,
Muni Mandir, New Delhi Delhi-110092

Sh. Arvind Dev L mmrrr

ik Atvind Dev., Ld. MM-01 19.10.2023 | Ms. Shruti Chaudhary, Ld. MM (Mahila

A9 001 Lakshi Apartment , |.p. Extension

RS HTR I Court)

R/o H.No.5, Kalyan Vihar, Polo Road , Near
_— '| Shani Mandir, New Delhi

st il the conditions in cireular No. 636/C MM/EASTIRKD/Delhi dated 210303, shall oo unchanged.

(KAD RI AWASTHI)
Chief Metropolitan Magistrate (East)
Karkardooma Courts, Delhi

i, é éQ?(".M M/EASTACKD/Delhi Dated: 03.10.2023

Cupy for information to:-

The Lt Registrar General, High Court of Delhi at New Delhi.

e Prnaipal District & Sessions Judge (HQ,) and West, THC, Delhi.

Hire Puncipal District & Session Judge East, North-East, and Shahdara, Karkardooma Courts, Delhi.
tiwe Puncipal District & Session Judge, New Delhi, Patiala House, New Delhi.
Lz Prncipal District & Session Judge North, and North- West, Rohini, New Delhi.
I'he Frincipal District & Session Judge, South-West, Dwarka, New Delhi.
i Fanaipal District & Session Judge South, and South-East, Saket, New Delhi,

J The Principal District & Session Judge-cum-Special Judge, PC Act (CBI), Rouse Avenue, New Delhi.

PO £MN Cennal and Woest (Tis Hazari), New Delhi (PHC), North & North-West (Rohini), South- West { Dwarka), South

Nondi-Last {Saket), North-East and Shahdara, Karkardooma Courts. Delhi.

T wecretary, DLSA East, Karkardooma Courts, Delhi.

: i e el Metropolitan Magistrates, East District, Karkardooma Courts, Delhi.
/ « harge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi.
C i tLe Incharge Computer Branch, Karkardooma Courts, Dethi, (vploading on Layers/ Web-Site).

sup miendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.

! brharge Pool Car, Karkardooma Courts, Delhi.

incharge Cash Branch, Karkardeoma Courts, Delhi.

Drredtor of prosecution, Delhi thr, Prosecution Branch, KKD Courts, Delhi.

e Public Prosecutor, Karkardooma Courts, East, Delhi.

"he Commussioner of Police, Delhi and DCP, East, Delhi.( Through Chowki Incharge KKD,Delhi.)

The 1 G (Prison), Tihar Jail, Delhi/ New Delhi.

The Secretaies, Bar Association, THC, PHC, KKD, Rohini, Dwarka & Sakel Courts, Delhi.

ch Lo tncharge, Karkardooma, Delhi.,

«intormation Center, Karkardooma Courts, Delhi.

A ubec Conference Room, Karkardooma Courts, Delhi,

LS00 For uptoading on layers/Web-Site.
“rthe Order File.

(KADANIEARI AWASTHI)
Chief Metropolitan Magistrate (East)
Karkardooma Courts, Delhi
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